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Report of Expert Committee on Cyclones 
in Orissa

108. SHRI VEKARIA 
SHRI D. P. JADLJA :

Will the Minister of IRRIGATION 
AND POWER be pleased to state :

(a) whether any Committee of experts 
has been appointed to suggest measures 
to avoid loss of life and property in cyclones 
in Orissa; and

(b) if so, when the Committee is likely 
to submit its report to the Government ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL)- (a) and(b). 
A cyclone Distress Mitigation Committee 
for Orissa has been set up to examine 
various measures to reduce human suffering 
and loss of life and property in the event 
of cyclones. The Committee has been asked 
to submit its report by the end of March, 
1972.

VlSaget tenefitted by Rural Electrifica­
tion Scheme la Gajarat

109. SHRI VEKARIA:
SHRI D. P. JADEJA :

Will the Minister of IRRIGATION 
AND POWER be pleased to state :

(a) the number of villages benefited

by the Rural Electrification Scheme in 
Gujarat State District>wise;

(b) whether Government are consider-
ing further expansion of the scheme in this 
State; and

(c) if so, when ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL) : (a)
The requisite information is given in the 
statement below : —

SI. No. District No. of villages 
electrified by 
January, 1972

257
304

9
252 
422 
169 
513 
216 

58 
274
305 
133 
177 
312 
136 
212 
176 
162 
340

Total : 4427

(b) and (c). The Rural Electrification 
Corporation which has been set up by The 
Government of India since July 1969 provi-
des additive finances to State Electricity 
Boards for accelerating the progress of rural 
electrification schemes. So far the Corpo-
ration has sanctioned 13 schemes m Gujarat 
including one pilot rural electric co-opera-
tive envisaging loan assistance of Rs. 792 
lakhs for the electrification of 661 villages 
and 21412 pumpsets.

I. Bulsar
2. Surat
3. Dang
4. Broad
5. Baroda
6. Panchmahals
7. Kaira
8. Ahmedabad
9. Gandhinagar

10. Sabarkantha
11. Mehsana
12. Banaskantha
13. Kuteh
14. Rajkot
15. Surendranagar
16. Bhavnagar
17. Amreli
18. Jamnagar
19. Junagarh




